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am surprised to find that people from
various parts of the country are yet
to be recruited in the army. We are
really proud of the fact that Punjab
and Huryana have contributed to our
defence forces. When we go to these
places we are proud to hear about
the sacrifices made by these people.
The prosp:rity of Punjab and Har-
yana 1s not because of small scale in-
dustrics or agriculture but because
of a larg number of defence per-
sonnel working wmn that part of the
arca A major part of the contribu-
tion of armv pension goes to this area
amounting to about Rs 250 crores a
year Therefore, we have to think in
terms of recruitment to the armj
from different parts of the country,
It has now become a question of
visted interest They are not recruit-
ing a major pari of the personnel
from Bengal, Bihar, Orissa and
Tamil Nadu From here only a few
are recruited 1 had been to wvarious
parts of Mysore and in many villages,
they do not even know about this
recruitment So, unless we change
the recruitment policy, a large num-
ber of personncl will not come for-
ward. I wish that all parts of the
country should have the responsibi-
lity as Punjab or Haryana for de-
fending th~ country. There was a
demand for constituting an Orissa
Regiment after the Chinese war. The
Orissa Government passerd a resolu-
tion, but it is still pendine with the
Defence Ministry We must create a
fecling that all parts of the country
are prepared to make sacrifices for
the defence of the country

MR DEPUTY-SPEAKER:
can continue tomorrow

You

17 hrs.

DISCUSSION RE: BREAK-DOWN
OF POWER SUPPLY IN DELHI

MR  DEPUTY-SPEAKER: We
now take up the discussion under
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Rule 193 on the statement of the Min.
1ster of Irrigation and Power carlier
m the day. Under the rules, only 1}
hour can be allotted for this kind of
ciscussion. I would request the hon.
members to keep that in mind and
cooperate.

SHRI INDRAJIT GUPTA (Al-
pore): Sir, I take 1t that the purpose
of this short discussion is to find
out 1f the ministor can throw any
light on this mystery of the great
black-out which took place in Delhi
vesterday, which I am told is going
to continue today We are sitting in
Parllament Iiouse all day, but rum-
vurs are coming from outside that
this evening and tonight the situation
1» ikelv to be much worse than yes-
terday I say it for two reasons: I am
told—I did not hear 1t myself—yester-
day at about 4 or 4.30 PM before the
~ollapse took place, the minister had
agsured the people that there was no
danger of any power break-down in
Delhi. Today m his statement this
morning he has said:

“It 15 hoped to recommuission one
or iwo more machines by this even-
ing, so that the full requirements
of the city can be met.”

We hear that the situation might be
worse thig evening and tonight. I
hope he will throw some light on the
latest position and what we are sup-
posed to expect when we go out.
Because of the separate generater
available 1n Parliament House, we are
enjoying the blessings of light and
cold breerr But we know what is
happening outside, It seems that
areas in Delh: have been demarcated
into VIP areas and non-VIP areas, by
whom I do not know. It is reported
in the newspapers that the Prime
Minister’'s House, Rashtrapati Bha-
van, Ministers' housegs and of course,
Parliament House and such other
places are considered as VIP areas
where special arrangements are made
so that no dislocation takes place.
But the areas of responsibility and
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control have yet to be demarcated

" and defined. Areas of responsibility

and control between the Minister,
the bureaucrats and the technocrats
have not ye¢t been defined or demar-
cated. Everybody is trying to pass
on the buck to somebody else.  Al-
ready three theories have been put
forth about yesterday's happening.
One is that it is sabotage; the second
is that there was boiler trouble; the
third ig that there was a defect in
the water cooling system. There is
a fourth one also. According to the
General Manager of Delhi Electricity
Supply Undertaking, it is a “transient
tripping fault”; I am a layman and
{ do not know what it means.

The facts remains that all five
units of the Indraprastha Power
station broke down simultaneously.
I think even Dr. Rao will admit that
it is quitz an unusual happening.
There are units of power stations
throughout the country and one unit
or another breaks down temporarily.
It is happening every day practically
now somewhere or other. But I thin®
Delhi has taken the record that both
at Rajghat Power Station and at In-
draprastha Power Station all the
units broke down simultaneously at
about 5.20 or 530 p.m. yesterday. So,
we should know what is the reason
behind this. '

1 do not want too well on the suffer_
ings that people outside had to under-
go. Water supply, of course, is the
most+acute thing at this time of the
year. Hospitals have been affected
and emergency operations have been
dislocated in the middle. We are told
that areas of South Delhi can be ex-
pected to face a more or less prolong-
ed water famine now. Irrespective
of whether lights come back or not,
water famine of South Delhi is going
to be more or less a permanent fea-
ture for some time to come.

- Bince the time ig limited, I want to
ask some questions. There is a re-
port in all the papers about this. long-

Delhi (Disc.)

drawn out conflict or difference of
opinion between the engineers and
the General Manager of DESU. It is
alleged—I do not whether it is true
or not; I want to know that from
him~—it is alleged that the General
Manager has been utilising the Class
3 and Class 4 staff in order to pro-
voke the cngineers and to create con-
flict betwen them. The President of
the Engineers’ Association, Shri H.
C. Chopra is reported to have been
zheraoed yesterday at about 4.30 p.m.
and man-handld. We are told that
the enginerrs have been aggrived not
now but for some time past at what
they consider to be the vindictive be-
haviour of the General Manager to-
wards them and thcy have been de-
manding his removal. A few days
ago the Minister was reported to
have said that he hoped the engineers
would not resert to any direct action
or strike beecause their demands were
under consideration.

I want to know what is the total
position regarding their demands.
we are told that the implementation
uf the Shivsankar Commitiee recoms-
mendations now lies with the Delhi
Municipal Corporation. What is be-
ing donc to prod the Delhi Municipal
Corporation to take an expeditious
decision in the matier? I read /jn the
paprrs that the delay is due to the
fact that Hindi and Urdu translations
of the recommendations of the Shiv-
zankar Committee are not yet avail-
abl: and, therefore, the Delhi Muni-
cipal Corporation could not take a
decision. They are fiddling while
Dethi is burning. One of their main
d-mands seems to be the appointment
of a technically qualified man as
Gencral Manager. A second demand
is parity between IAS officers and
cngineers in the senior posts and the
third is revision of their pay scales.

I want to know whether any seri-
ous negotiations, discussions have
been going on and what is the posi- -
tion now. When can they expect to
have, their grievances remedied?
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According to a report, Dr. K. L. Rao
is reported to have told them that
further discussion on their demands
will not be held until there is res-
toration of normal power supply. Is
that the position? Are we, then, in
for a longer-drawn trial of strength”
Are we gomg to witness a long-
drawn trial of strength between the
authorities on the one side and en-
gineers on the other when lakhs of
people in Delhi suffer?

1 would say that this tendency to
blame the e¢ngineers and workers
always very easily for sabotage
should not be overdone. It should
not be indulged in this fashion irres-
ponsibly. These are a few thousand
workers, about 10,000, belonging to
various State Eleciricity Boards—pro-
bably by now they must have met
the Minister also because they were
demonstrating outside—they have
come with genuine grievances and
demands. They cannot be dismissed
as saboteurs

I am afraid, this country 1s not go-
ing to get out of this power crisis.
It is getting wor.c from day to day
This 1s a mattrr which requires a
much deeper thinking, a much deeper
examination. After all, Declhi's or-
deal yesterday was only a culmina-
tion of what 1= gomng on around
Delhi is gheraoed by power crisis,
gherao in Haryana, gherao in Punjab,
gherao in Rajasthan, ghearao in U.P
and, finally, yesterday, the whole
thing came and crashed on Delhi. If
all this is due to sabotage, then, 1
am afraid, this is an explanation
which the people of this country are
not ]Ikely to be very much convinc-
ed by.

Further, I feel, on one side in
Gujarat and on the other side in
West Bengal, the same thing is going
on for months together. AN indus-
tries are paralysed affecting thou-
sands of workers Thousands of wor-
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(rg are being laid off. Production ia
absolutely crippled. We have been
discussing this many times here, So,
the Delhi incident, in my opinion,
should not be seen in isolation for
what is happening all over the coun-
try which is a major national crisis.

The Fifth Plan is being ushered in
amidst a paralysing power famine.
After four Plans, we have arrived at
the threshold of the Fifth Plan-faced
with a crippling power famine which
will absolutely, completely, negate
all the Plang that have been made for
stepping up production and develop-
ing mndustries, and so on. Is it not a
major tragedy” Was it visualised
even one or two years ago? We wer~
having little troubles. Can Dr. K. L.
Ran who is himself a technocrat and
ha. been sitting in the chair for the
last 10 years put his hand on his heart
and say, if even one or two years ago,
he had visualised that suddenly, al-
most before our very eyes, there would
be such a ranid deterioration all over
the country? Today, you can hardly
open papers without reading about
this vast power famine which is stalk-
ing the country from end to end.

How has it happened? It is not due
to bad planning basically? It is not
due to the fact that this Ministry has
failed hopelessly and other authorities
have failed. You have got thermal
stations which complain of not having
better quality of coal; you have
hvdro-electric stations which com-
plain of being without water and
vou talk of imported equipment
which is without spares. Mainten-
ance cannot be properly kept up.
This does not happen in one day. It
is a culmination of something hap-
pening over the years

Engineers and technicians, I sup-
noze, in a professional sense, are the
collragues of the hon. Minister.
Everywhere, engineers and techni-
cians complain that they have been
subordinated to the bureaucrats in
this flield. The workers are demon-
strating everywhere. They also do
not get satisfaction for the very vital
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work they are downg Thewr pay-
sculeg are not revised in tume. They
are not given any right of participa-
tion 1n tne management of these con-
cerns. S¢, what I wish to say is that
thig whole thing ghould not be seen in
soiation but as a part of the chan
whnich has been developing over the
years. Personally, Dr K. L. Rao 1s
u good man and I hold hum in high
esteem  But 1t after his holding of
tne office tor the last 10 years, this
18 the rysult that we have seen this
Kkind of 1najor crisis and break-down
on all sules, I would suggest to him
tnat 1t 1» better he relinquishes s
pust Gnve up this post What 18 the
naim 1n handing it over to somebody
else? Let them see if they can make
a oetter job of it Why should he
cling to the post when he 1 suffer-
tng from all the criticisms for this”
Either h¢ must be able to show a
way-out and rectify these things, or,
otherwise, tear up the Fifth Plan and
throw it into the waste paper basket.
The one factor of power crisis will
reauce the Fifth Plan to nothing but
4 waste paper to be thrown into a
waste paper basket,

Finally —this is what he hag said
hrre—I want to know whether these
mdchines have been ie-commissioned
50 that by this everung the full re-
quirements of the city could be met
Secondly, he has said that a com-
mitiee of technical experts will be
set up to suggest concrete measures to
be taken to avoid recurrence of com-
plete break-down of all the machines
wnenever a fault occurs in the sys-
tem This sentcnce seemsg to 1mply
that he 1s apprehending that there
may be break-downs again But
some precautions should be taken to
see that all the machines do not
break down at the same time. Let
them break down by turns, one by
one What exactly i1s the position?
Why does he not frankly confess the
gravity and the extent of the crisis
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people ot this country are nol gomg
to aillow the people to get away with-
out any iesponsibility, scoi-free This
nas now assumed a dimension which
hes become ntolerable throughout the
country Therefore, I would requesi
wm, on vehalf ot the Government, t0
give us an assurance that responsibi-
hties wil be fixed and agmunst the
people w.0 are responsible, no mat-
ter who they are including himself,
acuion would be taken and the coun-
try wili ue put on the right rais re-
garuing puwer generation power dis-
tribution and comnussioming of new
stations, so that the position in the
future can at least be stabilised, if
not 1mproved

SHRI SAMAR MUKHERJEE
(Howrah; I fully agree with what
my hon friend, Shri Indrajit Gupta,
has said here I want to know the
real factors behind the breakdown.
From the paper it appears that the
General Manager and the Workers'
Union—the Congriss TUnion—have
been used against the Engineers Asso-
ciation In Statesman 1t has come
that the engineers have warned in
their mrmorandum that the steps the
General Manager 15 taking are bound
to lead to break-down of these umits.
Whethe:r there 15 any truth in that
warning, we want to know. The con-
cern of the people in this breakdown
must be taken into consideration. It
18 not an 1solated thing It is a very
serious thing The breakdown of
thes. umits in Indraprastha has also
affected Haryana and Faridabad It
has become a national crisis ‘This
crisis 1s spreading throughout the
country In today's paper we find
that this controversy between the
engineers and the bureaucrats is algo
not specific in Delli  Already the
engineers are on strike in UP. And
the Pay Commussion’s recommenda-
tions also have focussed the same
conflict whuch is being discussed
throughout the country. Whether
these non-technical factors are the
factors responsjble, must also be
taken into consideration seriously.
Otherwise, there iz no likellhood of
a solution of this crisis within & very

short period.
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Hete 11 the statement 1t 1s said that
it i1s hoped to recommussion one or
two mmore machin s by this evening
But 1f the repori which Mr Inarajt
Gupta has given just now that out-
side the rumour 15 that the situation
will be wourse than what 1t wag last
night 18 ccrrect then this hope has
alicady ween belied So, you have to
give a <1 ous thought to this If the
reason behind this breakdown s
tailure of proper maintenance of these
units, that also should be probed into
dand nroper steps should be taken

[ want to be enlightened what are
thh 1 11 v heth Yy are
tuehnieal vt n oo techmtar tacs, be
cause 1n the Times of India the head
Inc 15 sabotage Whether it 14 a
sabotdge o, not, we want to know
1f it 1s sabotage 1t has io be solved
in danother manner and whether that
1s within the scope of the Mimster of
Power and Irngation 1s to be consi-
dered If there 1s the backing of the
Congress Union behind the General
M mager and the conflict between the
enminiers and the General Manager 1s
teal and if belind this breakdwn
that fictor plays a role, thep the solu-
tion should be found out through
other machineries and that ghould not
be deleyed because the question of
engineers as well as other hureaucrats
reqires golution on a national scale
and that 1g not the auestion of Delln
alone

Regarding the bureaucratic att.iude
in all these matters 1 wish to draw
yo ir atlention to thiy pomnt Alreaay
thousands and thousands of them have
come tor demonsirations and daily
hundreds and hundreds are being
arrésttd  The attitude of the Haryana
State Eleciricaity  Board  authorities
ang the attitude of the Haryana Gov-
ernment aie guite unhelpful in the
matter fur a lasting solution of thus
prehlem of power crisis Government
at the Centre must prevail upon them
to change this attitude of theirs and
fo come to certain agreement with the
workers’ unions, to fulfil their de-
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mands because this ig the only just
solution to this problem which we face
today

MR DEPUTY-SPEAKER Although
th happenings in Delhi have come in
ine wake of happenings all over the
countiy and the tendency is to en-
large the scope of the discussion, as
I have already pomnted out, we have
gul very limited time and if the hon
Members will cooperate and confine
themselves to Delhi, we will be able
ty complete thig discussion within the
time Limit

SHRI SAMAR MUKHERJEE Delhi
happening 1s not an 1solated thing

MR DEPUTY-SPEAKER All the
same the discussion now 1s specifical-
ly for that It 15 all a question of
time If you want to discuss the hap-
perungs all over the country, there
should be a separate motion for that
Now I would request all hon Mem-
ver, in co-operate If hon Members
confine themselves to Delhi only we
will be able to conclude this dis-
cussion within  the timelimit We
hive got very limited time at our dis-
posal So kindly ceoperate

Now Shn ] Matha Gowder

*SHR] J MATHA GOWDFR (Nil-
gir1s) Mr Deputy Speaker, Sir, there
was a nower fallure yesterday- in
Delhi the impaet of which I experi-
enced on my return to my residence
from Parl ament House Falling from
a hill station Ootacomund Nilgiris
1 was really a fish on a frying pan

The powcr faillure 1 Delhn might
he dur to the break down of all the
mathinery at the same time But I
would like to refer in brief to certain
other facts also There was a time
when the Chairman of Delhi Electric
Supply Undertaking was complacent
enough to say that Delhi would con-
tinue to get power from Bhakara
though at that time there was fall in
production of electricity there The
Punjab Electricity Board requested
the Central Government to introduce
40 per cent power cut in Delhi end

*The original speech wa. delivered

in Tamil
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Bupply power o Punjab.
pened in August 1872, In October
1972 the supply from Bhakra was
siopped. Besides that, every day one
lakh units of power produced from
generatorg here were supplied to
Punjab,

MR., DEPUTY-SPEAKER: This
happened not because Delhi supplied
power to Punjab, but because nf the
failure of some machines, Why do you
bring in all thege things here? You
cannot bring in the question of supoly
of power to Punjab.

SHRI J. MATHA GOWDER: Sir, I
am referrmg to this because when
Delhi is in the grip of crisis which
State has come to Delhi's rescue?

Sir, 1 would like to point out here
that the break down of the machinery
is due to the <efeclive machinery
either imported or indigenously manu-
factured 1n India by the public sector
undertakings under the charge of
Ministry of Industrial Development.

In fact tor the failure or power
supply in Delh; yesterday if the
machinery had been responsible and
if they had been obtained indigenous-
ly, the blame certainly would rest on
the Ministry of Industrial Develop-
ment,

Dr. Rao in a recent meeting had
clearly stated that indigenously manu-
factured machinery by the Public
Sector units under the charge of In-
dustrial Deevlopment Ministry was
poor in quality and wag also not
delivered on time which consequently
delayed the commissioning of power
plants. Perhaps, piqued by the Pub-
lic statement of his colleague, the
Minister of Industrial Development
wanted to put the blame on the State
Government and the State Electricity
Boardg for he Power crisis prevalling
in the country,

MR. DEPUTY-SPEAKER: Mr.
Gowder nobody blamed the State

This hap- -
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Electricity Board for the power fai~
lure in Nolhi. Let us confine ourselves
to the power failure in Delhi,

SHR! 1 MATHA OWDER: I only
say 4hot the sudden break down ls
due to defective machinery either in-
digenuvusly supplied or imported. The
power failure in Delhi is only a symp-
tom mmieative of the wider malady
existine through oul the country, I
would like o know what effective
steps h. ¢ been taken by the Irriga-
tion an., Power Ministry to ensure
supplv of gquality machinery for the
production of electricity,

With ‘nese words I conclude.

W TRo TwA TYE (fe-
WATZ) I WA AT #A AT
TAAT A FT AT AN IR
A7AT P FY 2 fr o Fo Ao TrE
Frrfiler Waom ogm DT F
T 7 OF ¥y mm
AET  gg dr vE owwa 7 (=
wEENT WAl WPW: F TTAIE! & {
®T PR AW A1 A0, (B owm e
& gt w197 ay ¥ v § iR g
frfaeas T orwres ¥ a1y dw
AT TAE G707 T gAT I qAE
& grarsioe f=ame T @1y A T
T g fz=D @ erav S gl
2. FF T WY P --—WAT UE @Y
AT AT 1 3% 2, 60 Dfefrra @-
&7 & gmare g7 oM fefwer
AT F7AT 9T § A I fA0 gEy
AT ¥ 1 193 ¥ werw aw v Ay
oY #1

ad fAT & wgar et fn g%
qw 1% FAEw wred fofwer g,
A A e 8},
FifE g 74 o8 fafree &, we
a7 7 Y A g7 7w A N wrd
Ffafady gmiy 7t gifl——xm 2
qe e W ¥ twE NS o
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wT FA 3

MR. DEPUTY-SPEAKER We are
contining cwiselves to the discussion
10 find out the causes that were res-
ponsible for the power failure in
Dellt  As I said some time ago we
shou'd not enlarge the scope of the
discussion Now, you are doing much
worse 1n ihat you are unnecessarily
bringing controversy How do you
know who 1s responsible or who 15 not
responsible®

SHRI S M BANERJEE (Kanpur)
The worker 1s never responsible for
sabotage It 15 thus government which
18 1n power for the 'ast 25 years which
i1s responsible (Interruptions)

MR DEPUTY-SPEAKER You have
protested That hag gone on record

I have already mentioned that that
statement has aroused npeedless con
troversy here

q’IQ‘Ro 'n‘“ﬂiﬁ Wﬁﬁﬂ'
¥ Faady faorelt 0 & 7w A &)
qafrendt #Y ara & fr faorelt & qged
A A FTH A T FAAE § 7 qAT
27 ®& qBT & A H qAET 7Y
g ofifad vk ifFifooe @@
faweft faamr & feast 87 & wwwan
g B fooelt Y forelt oy & 9o
fggs & a8 e A A A0
A 7 TCAE oY 7Y & A g FaeelT
& ATeH W AW R ogar @ &
wafen & wgar 7 fr I 8 T v
T A wfee | e 9 ey & fao
W 9 a5 % WY I 9F A IE
foa & g A &1 wre @ T
fefedt ® §r W wom iy,
agr & qrax &uw A ar agt # g
B o ¥
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Government should not show any
mercy to them They must simply dis-
miss them and the whole thing should

be handed over to the military

st gwwwT wowra (wTAn ) Sursas
7w, Taeqw WX ghamr & T
faeedlt ¥ o faordly w1 owe & T
) afe & 57 fr a1 3w & Ay wwe
T3X et ¢ & wivedfer T @i
faorel a2 Y & sr<or o, fem
AT W AT AAAT B FTA GO
W of {1 aggomg Ie A,
FEAr W, gERd T, s AW
1w Jeu wavAr a7 sl 3=l
e @Y Twagtmaarg fe
i ag wiswrd =i g€ 7 T A
T & | qHq ¥ qgr A o Wy
% w&ifge &, s Suw fem
ot WIgEr F A ¥ g s o
FTH 7o a7g & TV § fF ag feay
FUFAT § A U W X fEEw
Rfirare &1 g vl ofr ghifood
T TN F@ § A Stk
T o wifeAe § 9T @ WA
U T E | WOH ¥ W qrAA
T ¥ A W AT AT W ow
fag o7 oa & a7 ¥ B¢ oW T
T IR WET 9T AT FAGT qAHT
qT T § ) wWAfE & A7 e
TR v S o Y e weitfira,
ot T ¥ TAE AXAT B G T
Afew I I sgEar & fag af
o) oY wTw g & dudie R
T N g 5 W ard wor
e wr Ot § A ag o Ao
£ 1 T ot Bfcgar vy Oy sgmn
& | {7 gt & fir o e At st
s § ok ag v aw-dfeww
WX o ag AT AT W Ay or ofr §
W et ¥ fe ey gt o
ar foc wrr Ty wF off @R ¢
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wTed ATy wrferT ¥ o fore &7
AT T HATHA BT R WY T R
LLACIE LU R (R LA
FTAATH T TR )

weew  WEew, faelt & 270
, famare faorelt #Y @ & =R & 80
&rare Wy wrErET ¥ AW g s 40
frae ®1 @y fatw w7 § Afew
150 WTATE ¥ S w9 @AT & 9N
uT FY A QT FW ! FH T@AE
7Y wgrey & fr ag o W ¥ e
¥ QI w Y

THH WY AG W G4 fAwT
A% faaE FI9 e[ § 99 B/ )
Zq% AT W AT GFC AT AT |
TE g | vy wEe SHEY &Y
frard oné & Ffem oo A T o fme
T8 fear mar & i s amA
qe1 g & Al s s A i g
a2 fagr 7, faam A7 w8 frar &
wa W9 39 97 fqure A8 ¥ @
at f6 o #0St wt aArT Y s ar ?
I A 07 T qAr @ famr
B 90 mam o u o T o
w1 o TAia ¢ e Fvw § g
# 3q frieE o fa=re 8 Frar 214
I TATA AAwT & @ ¥ oaga @
T T T 81 agr 97 a7 fawer
&T WE AT IAT FTI0 FTLARUA
FY 7 AT A TET 10 AT FT JHA
24 Hg ) TR QI ?
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iy e s ooy dTw g
o T ¥ 3o wgAr W g
Iw ard arr & Faw g Heft WY OF
o fear mar st qmawy oy fear mar
¢ 16 arlw Y AfeT o8 a” T
25 arig #Y 7€ 99 T IEG A
¥ F ar fare fegr o @7 wme
wor Y w1 W wror o g 5 &
TR FET g g™ A #r o,
gEarer 9T ®r A W ofer guw
a1q |19 "o oY o 3 § v geae
97 Y W\ g IE fawWre e
FRAE N IRET ) ag @ owTen
O X 99 9T HE wEAEr T B
g #dY Wi WY ara ¥ 1 ey [fge
for I ara # g7, 37 AT §
faar wa& favflg & afew saw
fa=me o7 @1 92 /I &1 @ /A
forgw oy ot oelt 8, 7 Teft @ o)
TR 1 W AT AR AIN AW
gfaas zeamw w1 S@W FEw SRS
7 A1 Y 28X ¢ o fawrs ey
FRIATE ®Y STt | oWer faeet &
5 FHTT AW THSAAT T ¥ qF 2,
I ATE g1 veT &, A & /v I
T RE 1 W oAy weA & AR
A Y 9g W G omg ? g &
ar? ¥ wrw #Y9 ar faofy foar & 7
wiF a7 v wr ¥ afdw aw 3w
FAT 1 ALY AR & 1 AYT 9T /O F¥qY
gt & 7 b e e Wl oY
aw A J@r &1 feer § A
FTHEIX IAHT  gFEdr § AR gy
gfee & g9g &7 T § T 9 IH
| ATAT FHTC W wvafaqr A ot
21 & ST WTRAT § oWETH WEr &Y
ot Mo fear war @ Sew Taew ¥
T WT FEAT WEA ) W9 IW G
wedt & ol & 1 s o} we wrw
FR Y ol g sedv a &
TS W7 /7 § T8 ) W e faw
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% qaF &1 favarg ¥ § W ag 5
T EFA O @ E L W www far
TaT & IEF A A WIOET T A9 ¢
g @R |
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&t goaT @ ¥ & Afww & owwd
wgwa A g | AfEw el &S
wedz far § fF St mflw oFEw
RO A e qargwr g ?
sy T gar1 wA St W ww
mmwﬂ%ﬁmml‘é%
¥ 3T ¥R ¥ owEwm g fR
q&T F1 /T 207 T [AALA FT ToA-
FTWET FH | A FrdfaEw Qi P,

OO AT A T IW T T FRT
qr for afz g™ 37T srearEY 97 famrr
& frar afz SaEr I A A g
mar &t fee=t & o & & faoelt o
gRft 1 ¥ T FET AT WX FA WH
1 ff faorelt Az €1 € | afg 9= oY
oY &F avg & faume #y sor ar ¥
qIIEr FATAAT 2T w;ear g fe fae
¥ Qi et a2 gl B T A1e
| o ¥ gg mrr WA faan Ard
v %t gifq ghf 1 T AT waETe-
T AT 97§ gl | WE AY Ag
ofg gw wHafal v FF wE
e foam a7 IR aftoms oY s
W o | g |

SHRI CHINTAMANI PANIGRAHI
(Bhubaneswar): I shall conflne my-
self to the problem we are faclng to-
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Minuster could throw gome light om
the queres I am puiting before him,
we will be enlightened.

First, since all the five generators
broke down simultaneougly, should
we not know from the Hon., Minister
whether the maintenance of these
power houses was very poor? It is
common knowledge to all of us that
the mamntenance of the power houges
in Delhi was very poor for the last
S0 many years. If so, was the hon.
Minigter or Government aware aof
this” If so, I want to know whether
the Government took any note of it
or took any action to see that really
these power stations do not suffer on
account of the long years of poor
maintenance

There was a proposal to have g
power house at Badarpur. This was
pending long since. What has hap-
pened to it? Why this power house
could not come up? What were the
difficulties, knowing fully well thai n
Delh: there 1s power shortage and that
whatever power is being produced in
Delh: 13 not really able to meet the
demands?” Why 15 it that that project
could not come up® What Is the
reason for thig»

Thirdly, I want to know whether
actually there 15 any conflict between
the engineers, the technocrats and the
administrators, whether it came to
the knowledge of the Government or
even the administrative authority. I
am told it is becoming a kind of con-
troversy between the technoerats and
the administrative wing of the Elec
tricity Supply Undertaking in almost
all {the States; 1{ 15 not only in Delhi

to evolve a kind of formula so that this
controversy is ended and the people
of the country not made to suffer
cause of this controversy? This
troversy between the technoorats
the administrative is as though

§88g
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see that these people are
to do this kind of mis-

Fourthly, the Sivagsankar Com-
mittee had made certain recommen-
dations in regard to the workers of
the Delhi Electric Supply Undertak-
ing. What happened to those recom
mendations of the Sivasankar Com
mittee?” Why could they not be imple-
mented? Did it come to the notiece
of the Government that they are not
being implemented® Did the em-
ployees reprcsent to the Government
about ihe Iimplementation of thosge
recommendation?

These are the four or five essential
points which the hon. Minister should
enlightened upon in this House so that
at least we can be benefited and by
this evening the problem will be
golved and we get light and water and
Delhi would not be in darkness any
more. If the people who are concern-
ed with this have created this kind cf
situation in Delhi, at least the people
of Delhi in future should not suffer
and they should know that pressure
will be exercised over the authoritles
and the problem will be golved.
Finally, we should not suffer on this
account any further.

I hope on these points the hon.
Minigter will enlighten this House.

MR. DEPUTV-SPEAKFR. Mr.
Madu Limaye.

SHRI SHYAMNANDAN MISHRA:
(Begusarai): I have also given my

MR. DEPUTY-SPEAKER: 1 dWd
not get your name. I will call you,
but I dla not see your name, Now,
Mr. Madhu Limaya

Dethi (Disc.)
ot ny femd (wiwr) : Soreme

e, feeht & Pt S

¥ @@ gfrey w1 qEee A= v
TF AFT TR AEAT & | T A AW
¥ oY faoreft w7 797 dwe wwT 8, U

&Y F1 mF goafoory wra # )

frat & a1t & w& ¥ & TR
ar wil e A o | g
T Ao 7 gr § 6 g @ A
& g fawt &1 d%e a® dWTR w%
§ar dmr & 1w A A
as-aifr der ¥ g w@r fEogEd
o7 A QAT 7 I ¥ Ay e
T M Y, F 97 A gu, few
qftoma=asy  1961-62 ¥ VT FHE
I T W g g 9 et #
FErY FE 7 Bl IR 9T AT
T WAY T | AT q@F AT A
TEH qg W oE fy v i fE
wiae wfta dr & e g g
H1< faoret & ave § feafa ey smomaes
| "t =g ey weftem & og @
dF # ¢ 59 e 41 W
fFeTaz w7 ITET BT WO FATT TAT
qT, 7 AT & 93w A awt ¥ g
gei wfame & &4 g€ &

& ¥ fi7 e 9 faoely sarer
¥ E o oW frgy W, e
w1 ¥ W W W ¥ 1w
T 1 @ Wt afcato 3 T 8,
for & s & o &, feamw §,
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Ny T o faegr ¥ grv Forely
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qarg, fagre & ae & & wmar
g f5 N amae w1 Fww, feargw
q1, 78 w99 foot & #yaw & foo adf
ar |

MR, DEPUTY-SPEAKER; Patratu is
in Bihar. Why not come to Delhi?

st ey forwd . Far famelt F1E s
o g ? qg ToEs @ W gy feaa
wd & aw g P& o § w@r
at & ofas garam &, fawet e arx
& §T VET & 1 A% WA FY TSAT ARG 2 |
frest w13 AT F AR W gy I@A
T A1 ¢ 1 faeelt Y g1 #F wew
i R S
wr g o el ¥ ey s A
w e

MR. DEPUTY-SPEAKER: What 1
am saying is that if there is to be a
discugsion about power failure all over
the country, it should be on a separate
motion. I am not saying that is un-
reasonable. But, this is a limited dis-
cussion confined only to Delhi

ot v fema : & gt Aranfeat
= A w69t 7 W—sw @ FwE
NFARTTom ? Fewama ¥ Y
T W LW | e F fag feeelt A
T W @ § ) WTET ¥ gw Ay
Y faoredt woemd e ¥ 1 o fe g
W o Tuf w3 qr 7@ ? ;Mo T
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feram€ woft ofY & 1 ag aw e wrrw
oy o fafer F e F e ¥ Y
wEw &, v & e afew ge § ar
A& | Ty W e o oy Paw &
fore awar wqT, IA A W HEAr 9
forer <gr 2, fores e femd daT @1
@ &

@ A wetE & gl
qav AET | qETgT F wyadr & W
o § ot weadr ) Wt gvew
g 5 ag wvvm W A Ry &=
w93 T ¥ A ¥, 7 a5 9= fagw
77 3% ATE A wATN P A AT wgw T
& W 7 & ooy wfe &

g A 9w, 1971 ¥, Twaf ¥
wF AT A qr “gfer irgrd 8,
% TOAT AT 27 | ®AT g ANT ATHT
e & faqa ¥z ot sheer et
AT azr & wody ot faga
e AT I v Im——F FIWET W

Sat ?

Tt gEET A6 AT A a6
waE A X ARA, Afew & R
griaT #ear g f ag 0% uw afegren
* AT FA-fearw  ge mieh
H7 A % =T w oA faowie
¥IT ¥ AF T TR | FH FAAT WOEA
# s w98 wv wyafegt wiv grafaat
¥ 1 gw o # f fagre, go dto Wiy
mifg=mTg wife & w8y @ & wfew
WY A TR EW AW W WA
w¢ fF 78 woar & WY 5w & oww
TROETAT & &1 7RI T FY ISRAT A EY

SHRI SHYAMNANDAN MISHRA
(Begusarai'j Mr. Deputy-Speaker,
Sir, it was indeed a tragedy of
the first magnitnde that power
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was restored to Parliament to am-
end any part of the Constitution but
electric power went In Delhi for quite
a few hours. There was &n un-
precedented crisis; it hag been charac-
terised to be the worst ever power
crisis m Delhi. We, the MPs and
other V.LPs, that is, the President, the
Prime Minister and others have be-
come the objects of joke. We are
being advised not to return to our
house this night because we may face
a very uncomfortable gituation there.
Some suggest there might be a great
problem for the Chair to permit so
many persons in the galleries tomor-
row. There jmay be over-flowing gal-
leries tomorrow because many gentle-
men and ladies would not find their
homes wvery comfortable in the ab-
sence of electricity.

SHRI S. M. BANERJEE: Then 1
will speak tomorrow.

MR. DEPUTY-SPEAKER: A very
revealing statement!

SHRI SHYAMNANDAN MISHRA:
Mr. Indrajit Gupta politely advised
the Minister Dr. Rao, to resign on this
issue. May I ask whether he is satis-
fied with the functioning of the other
departments? That 18 the difference
between me and him. I do not find
the performance of any other depart-
ment any better than that of Dr. K
L. Rao. Afi least I must say, nobody
is such a picture of humility and has
so much knowledge aboul his depart-
ment, as Dr. Rao. To my mind, all
elements making for a near crisis
are converging on the country. It
seems to us that we are ready in the
midst of a crisis. We have got food
shortge, coal shortage, cement short-
age, transport shortage—which sector
is not a shortage sector is difficult for
us to say. But the Government seems
to be luxuriating in the warm-bath of
complacency. Therefore we find this
crisis having descended on us yester-
day. This crisis did not descend on
us all of a sudden. Thig has been ma-
turing for quite some time. Govern-
ment also had suficient warning about
it. Nfay I sty with a certaln amount of
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responsibility that I had been inform-
ed that even yesterday, quite a few
hours hefore the power failure actual-
1y occurred, Dr, Rao had known about
what was coming in the evening at
6 O'clock and he had had some kind
of confabulation with the Prime
Minister. He might not agree with it,
because whenever the Prime Ministex
i1s sought to be involved in these
matters, the ministers very jealously
want to safeguard her reputation.
That is natural. There had been
deterioration in the relationship
between the IAS officers and the
engineers for quite some time. What
was the Government doing? Ig it the
fault of Dr. Rao or of the Labour
Minister? What is the Labour Minis-
ter doing about this matter all the
time? My hon. friend is a labour
leader and he would never put the
blame on the head of the Labour
Minister for the worsening labtur
gituation in the country.

SHRI INDRAJIT GUPTA: Let him
make up his mind as to whom he is
attacking—me or the Government.

SHRI SHYAMNANDAN MISHRA:
I thought if I am attacking the Gov-
ernment, the attack automatically
passes on to him algo!

The engineers had been demanding
the appointment of a technically
qualified person as the General
Manager of DESU for quite some
time They had submitted a memo-
randum to the Prime Minister. What
has happened to that memorandum?
It they did not have any idea about
how things are going to shape in the
future, I do not think they deserve to
be where they are. They ought to
have known that trouble was brewing
for some time and that it will take
a serious dimension. Is it a fact that
a memorandum has been submitted
to the Prime Minister with an ulti-
matum that if action was not taken
within a particular period, then the
consequences would be the entire re-
spongibility of the Government of
India? If that was the wultimatum
given to them, then I ask whether the
entire blame does not now rest on



I do not agree with the thesis
dome of my hon. friends that this
part of the power crisis in the
country. If it is a part of the
crisis 1n the entire country then
only common factor could
mechanical failure. What else? If
it 15 not mechanical failure, if it is
human failure, then of course there
may be variations in the relationship
everywhere. If jt had been mechani-
cal failure, do my hon. friends suggest
that every clerk has got the same age
and same longevity? This is some-
thing very amazing to suggest; it is
an astounding proposition. I am
trying to argue before the House
whether the reason could be the same
for the power crisis which overtook
the five plants in Delhi yesterday.
How could the factor for failure be
common for all the five plants? So,
I completely agree with the view of
the hon, Minister, as was reported in
some newspapers, that it 15 not a
mechanical failure, it i{s a human
failvre. The human failure can take
so many forms and I am not prepared
to figure out all the aspects of the
human failure in this matter, but it
indeed seems to be a human faflure.
And if it is a case of human failure,
my submission is that this human
fajlure came about because there had
been failure on the part of the ad-
ministration to respond to some of
the legitimate demands and to do
what was required to be done for im-
proving the relationship amongst the

impending power crisis in the

ing. My submission is that the Gov-
ernment were informed about it even
If it is a fact that they had got the
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to master the crisis, then the country
must be made to know that anything
can happen in the capital city of
Delhi and, therefore, also in other
parts of the country. They had in-
formation about the crisis but they
simply did mnot have the capacity
to master the crisis. Then, did the
Minister of Irrigation and Power have
any consultation with the Labour Min-
istry with regard to this? If so, what
action had they been taking jointly in
order to improve the situation there?
If the Prime Minister had taken in~
terest in this after the memorandum
had been submitted to her with an
ultimatum that certain things must be
done within a particular period, then
what exactly did the Prime Minister
do in this matter?

18 hrs.

SHRI SAMAR GUHA (Contal):
What about my Half-An-Hour Dis-
cussion” The hon., Speaker had cate-
gorically said that this Dhscussion
will be deferred to tomorrow and that
the Half-An-Hour Discussion  will
start at 6 O’Clock, This is what was
said by him.

THE MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI K
RAGHU RAMAIAH): I remember to
have heard the hon. Speaker to say
that if this Discussion swallows the
Half-An-Hour Discussion, it will go
to another day.

MR. DEPUTY-SPEAKER: Mr.
Samar Guha, in the first place, it has
not been brought to my notice that
the Speaker had said so. All that I
could hear in the morning was that
the Minister will not be here tnmor-
row and he asked that thig Discussion
might take place day atfter tomorrow.
But since it is so very urgent, it
seems, the House decided that the
Discussion must take place todsy in
order to afford the Minister an op-
portunity to reply to the debate,

I do not know whet the hon Soes-
ker said about the Half~An-Hour Dis-
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cussion, I have not been told any-
thing. But somehow I felt that what
he had said was that after this Dis-
cussion was concluded, the Half-An-
Hour Discussion will be taken up or
it will be taken up on some other day.
It will not be writien off but it will
be taken up on some other day. If
he has given that assurance, I think,

we ghould continue with this Dis-
cussion.
SHRI SAMAR GUHA: I had to

go to Calcutta yesterday for a very
pressing business. Only because 1
got the Half-An-Hour Discussion
today on land reforms which I consi-
dered to be more important, I
deferred my going to Calcutta. I
am going tomorrow early morning to
Calcutta. I have my party conference
there, It wil not be possible for me
to stay here. I am very sorry to say
that I do not agree to this. This is a
very important Half-An-Hour Discus-
sion 1 got the impression this morn-
ing that this will be taken up at 6 O’
<lock.

SHRI INDRAJIT GUPTA: The
subject of Mr. Samar Guha's Half-An-
Hour Discussion is no doubt wvery
important. There is no doubt about
it This may be taken up on some
other day that suits him. This Dis-
cussion on power crisis will have no
meaning unless we hear the Minister
today.

MR, DEPUTY.SPEAKER: The mat-
ter is so simple. If Mr. Samar Guha
agrees, when he comes back, it may
‘be taken up at that time.

SHRI SAMAR GUHA: If this Dis-
cussion is concluded, say, within half
an hour, then my Half-An-Hour Dis-
cussion may be taken up at 6-30 p.m
1 am prepared to stay here,

MR. DEPUTY-SPEAKER: I {fully
n!u'with Mr, Samar Guha. If we
can confine the rest of the discussion
to half an hour, then we can take up
the Half-An-Hour Discussion also at
6-30 »ae.
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SHRI K. RAGHU RAMAIAH: The
hon. Member, Shri Samar Guba, is
willing to have it on next Wednes-
day.

MR. DEPUTY-SPEAKER: That is
all right now.

Almost all the parties have spo-
ken....
SHRI S, M. BANERJEE: ] want

to rise above the party and speak.

MR. DEPUTY-SPEAKER: I do
not want to shut out anybody. Under
the Rules, one hour is allotted. Of
course, it is upto the House to ex-
tend the time. Even so, I think,
there should be a time-limit fixed.

Shri B. V. Naik—not more than
five minutes.

18.05 hrs.

(Surr K. N. TIWARY in the Chair].

SHRI B. V. NAIK (EKanara): 1
would like to know from the hon. Min-~
jster what are the costs involved in
these strikes. There are direct costs
as well as indirect costs because of
lack of production. I want to know
whether certain studies have been
made, wherever the engineers have
gone on strike, in regard to indirect
and direct costs because that also
causes a phenomenal loss.

The hon. members of the Oprosi-
tion are laying the blame based upon
the rumours that have been spreading
around in the city of Delhi, and there
hag been a persistent effort that has
been made in order to build up a sort
of tension and suspense ag though
something is going to befall us the
moment we go out. With due defer-
ence to the hon. members, Mr. Mishra
and others, I would like to say that
wempreptredtomutmmﬁn-
gency that will come in
and one night's black-outisnotuolng
to scare us out of our beds. I do not
know why they are gloating over
a small matter. We need not
seared as far as these matiers
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concerned, We are in public life,
(Interruptions) We need not be scared
about it. Yesterday all of us have
gone through the darkness I am
quite sure that the Opposition is pre-
paring in its own way and tomorrow
they would like to say that the Sun
will never rise. I would like to hon.
Minister to come out with a categorical
statement. .. (Interruptions)

ot wes fagrer aed f (i) :
e G & f arwer agaelar g
AT ATAAT 2T & AT AW FX AT
qwers #4 FX G 7

SHRI B. V. NAIK: A very plam
and simple statement has been so
much perverted and distorted. I would
request a certain rectification in the
thinking processes of the hon. mem-
bers I hope the hon. Minister will
be able to tell us categorically....
(Interruptions) As far as VIP status
is concerned, we care two hoots. We
do not want light. We have been able
to burn candle lights and we will burn
it.  (Interruptions)

MR. CHATRMAN: Order, order. Wil]
the hon members tell me once and for
all whether any hon. Member has got
the freedom of expression in thic
House?

SHRI B V. NATIK' The Opposition
should respect democratic processes.

I hope, we will be in a posilion to
re-tore the power failure. It 13 not
nece-sery for us to take kindergarten
lessons out of the book of Mr Che
Guvera as far as urban terrorism 1is
concerned.

1 am sure, the Government is equip-
ped to meet all these contingencies
gnd I would like Dr, K. L. Rao who
has done wonderful work in the Min-
istry of Power and Irrigation, in spite
of difficulties, to get up and say that
we will be able to restore normalcy.
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SHRI M. SATYANARAYAN RAO
(Karimnagar): It is a matter of great
shame that the capital of this country
hag to face power crizis. I am told
that for this matter, for the failure of
these machines, the Power Minister is _
not responsible, He has already sub-
mitted so many schemes to the Cabi-
net, to the Finance Minister and to the
Planmung Minister. They are not at
all sanctioning those schemes. How
can he be held responsible for all
these things? Shri Indrajit Gupta de-
manded his resignation. They wanted
the blood of Dr. K, L. Rao. Why do
you hesitate to go after the blood of
other gentlemen who are responsible
for this? This is what I would ask
these people. Dr. K. L. Rao is not
responsible for this. The Planning
Minister and the Finance Minister,
both of then are responsible for this.
He wanted tp import certain sophisti-
cated machines for this purpose. But
unfortunately the Finance Ministry
and the Planning Ministry are coming
in the way of that. This 1s not for
Delh: alone, but for the whole of the
country.

I am reminded of one story. Timur
came 1nvading this country One Ra
said, let him come; he has not reach-
ed Punjab, he has not come to Pani-
pat. But ultimately be came here. We
know what happened. The rame thire
is happening here with regard to this
matter Power crisis is there in Raias-
than TPunjab, Haryena, Tamil Nadu
and Andhra Pradesh. Everywhere there
iy power failure. Now this has reach-
ed Delhi alss. This is the capital ety
Al] embassies are stationed here, What
will be the impression in their mindr
about our country? If the capital
i~ in such a stuation, what about the
States?” The Finance Minister and the
Planning Minister are not coopera
with you 1If it is so, you may cl :
tell us.

st Guo o Wl (gl
awrafe agvea, & wa & qgd wEAT Wit
¥ fir dhr 4 vy Ay fon e it
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THE MINISTER OF IRRIGATION
AND POWER (DR. K. L. RAO): 1
want first of all to thank the hon.
Members for having taken interest in
the subject and shown considerable in-
terest in the development of power in
the country in general and in Delhi in
particular.

I shall deal very briefly with the
particular accident that has occurred
and later on, if you would permit me
some time, I shall try to answer some
of the questions and some of the points
that have been raised, especially by
one" of the respected leaders in this
House whom I have seen for very long
as a very distinguished Member of
Parliament, namely Shri Indrajit
Gupta,

About this particular accident, the
position is as follows. Nobody new
anything about it. In fact, when I
was answering a question in Parlia-
ment, I said that so far as Delhi was
concerned, there was no question of
any shortage. That is, hecause in
Delhi we have 380 MW power as
against a demand of 250 to 280 MW,
So, we have got a very good margin.
a margin which does not exist any-
where else in the whole country We
are also going to add another 100 MW
this year whereas the load is going to
grow up by only another 50 MW. So,
at the end of the Fourth Plan, we shall
have a comfortable margin in Delhi.
Therefore, there is no question of any
power crisis or power shortage or
anything of that gort arising in Delhi.

As T said, we never new anything
about it earller. Shrli Shyamnandan
Mishra has asked this question specifi-
cally, ang that is why I am replying
to this question. I never knew any-
thing about it. I was in my office at
about 530 p.m. and I came to know
about this, only afterwards; the first
time that I came to know about this
accident was at 8 pm, Details were

Power Supply in 374
Delhi (Disc.)

Prime Minister in that connection, and
I never had any discussion with her
at all about this, because we never
knew anything about this. I am men-
uoning all this, because stories are
built up like that, and somebody was
telling that there was going to be an
accident, and people would be going
out in darkness, ete. It is very unfor-
tunate that such rumourg should go
about from any distinguished mem-
bers such as we have here.

What happened wag this. I heard
about it at about six O’ clock. The
accident occurred at 53¢ pm., and
then at six O’ clock I heard about it
and 1 immediately rushed to the
power-house. What happened there
was this. There are two machines in
stations A and B near Rajghat, very
gld ones, and five machines in station

AN HON. MEMBER: Older than the
hon. Minister?

DR. K. L. RAO: Not older than I;
they are much younger than I These
machines are about thirty or forty
years old. I have to answer the ques-
tion of distinguished Members because
they have the privilege to say anything
they like in this Hall, and I know that.

Out of these five machines two
machines have been working very
satisfactorily. In fact, we are produc.
ing more power here in Delhi. From
here, we are contributing power to
UP and Haryana. We bave been
supplying this surplus power very
steadily and very well from Delhi.

There ig one ling connecting Ballabh-
garh with station C; that is a 220 KV
line, which is a high tension line. At
about 530 p.m. what happened was
this. We do not know the exact rea-
sons, and they have got to be ascer
tained. I do not want to prejudice
the in_quiry committee and tell them
anything about it in advance. At 530
p.m. what happened was that on that
line, on one of the lines there had
been earthing. An earthing of a high
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tension line meansg that immediately
the whole current passes to the earth.
This is a very pig shock. How that
has happened 1s a matter to be ascer-
tained, and this is not a matter for
mference or anything of that sort, be-
cause there is an automatic instrument
there which registers it. The {irst
thing that was got registered
was that on the 220 KV line, there
were three wires, and one of the
wire got grounded, the moment
it got grounded, a heavy current
passes to the earth and the heavy cur-
rent passes through so many machines
woring, because they are on a com-
mon busbar. Some hon, Members were
asking why it was that all the five
machines stopped. The reason is that
all of them were working on a common
busbar. and so as soon as that ground-
ing took place, all the five machines
went out. How this happened is still
a matter to be discussed, whether 1t
was an accident or whether it was due
to birds, because birds also could do
that, or whether any particular em-
ployee from among so many em-
ployees who are dissatisfied with the
employment and so on in the electrical
tield had thrown a wire across the line
If you just throw a wire across the
high tension line, it can easily be
grounded, and any system in the world
can be completely ot mto very great
disaster by just throwing a wire ac-
10ss the live wires This has occurred
everywhere in the world. So, this is
nothing surprising. This is nothing
new to Delhi.

That i< why in the terms of refer-
ence of the inquiry committee I hava
specifically mentioned as one of the
terms, whether it is possible for us
to have equipment which can isolats
one machine after the other, so that
even if one machine is gone or it goes
vompletely out, the other machines
will keep on working., It was not that
1 did not know about these things.
These machines were on a commnn
busbay and that was why this kind of
thing happened. Some people have
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nude some fun about it, I would sub-
mit that it is not a matter for fun.
These are technical facts and matters
of technical design,

So what happened was that at 5.3
vm. a fault occurred in the 220 KV
line. Immediately there was a heavy
rush of current, just like & lightning.
When there is a lightning and it gets
connected to the earth, everything wil
he completely fused in that part. The
machines have got safety devices and
they have cut it off: otherwise, the
machines would have been spoiled.
Those acted and all the machines got
vut of commission.

In the case of steam trubines, the
difficuly is that it takes a considerable
time to put it back in order. The whole
thing gets cooled and then it has to be
heated back to a particular tempera-
ture At that particular stage when the
necessary temperature 1s attained the
machine is started ang gradually the
load is put on. It is not like a machine
where if you simply switch on, powe:
will be generated It is not like a
hydro-plant ag in Bhakra where if you
open a valve, power will be generated
It is not so 1n the case of thermal sta-
tions. In the case of thermal station,
1t 1s a very sensitive equipment One
has to very carefully bring it up o1
bring it down; otherwise, there will
be explosions and vibrations.

These machines that we have got are
doing very well. It 15 not a mathine
trouble. The hon. Member for Nilgiris
was mentioning that the machines ¢ re
all old, outdated and so on. All the
machines have been working very well.
In faci, the efficiency of these ma-
chines we have got here 18 very high,
I am very glad about it.

‘We have no spare machines either
Generally for a station of this type, we
would keep a spare machine so that
when ane of the machines is taken out
for repairs and so on, the spare ma-
chine could be used. In thiz cage, be-
cause of the emergency and tho neces-
sity for putting all of them to uge, we
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did not have g spare machine The
machineg are all working all the hours
of the day for the last six months
continously and they have given an
extremiely good performance. Even
now the machines are all quite good.
The only unfortunate occurrence is
the accident that has happened.

Who has done this, whether it has
been done artificially or by a human
agency, I do not know. That is for the
Inquiry Committee to find out. But
what I foundq when I went there was
that there wag some friction between
the engineers and the workers. The
engineers were in the control room.
The workers, the people who open the
valves or work on the boilders and so
on, were all there. I detected a con-
flict between thesc two. The engineers
were in a nervous condition because
these workers who belong to a parti-
cular union were gathered outside the
gole under a particular gentleman,
particular leader, who I do not want
1o name, were shouting against the
engineers that {hey would kill them,
burn the machines, the equinment,
their cars and so on. So the engineers
were all agitated. They were not
looking so much to the restoration of
the machines.

S0 T sat down there. 1 said. ‘*No,
I will not leave this place. Do not
worry about these things'. The people
outside the gate were not allowine
even water or meals or coffer to be
brought. This kind of things was going
on] So I and my Secretary in the
Ministry of Irrigation and Power, both
of us, stayed on (Interruptions)

Our jimmediate object was to restore
the power, because the peovle of
Delhi cannot be made to suffer, There-
fore, we wanted to have the machines
restored to functioning immediately.
But T found that the enrineers were
in a nervous condition. And on the
other side were these workers making
noises at the gate and so on. So I
decided to stay on. I stayed on till 2
am. At 1 am, I called for the police

Delhi (Disc.)

Another thing happening was that
when the engineers were ftrying to
develop the machines and run them,
some unidentified people were swit-

-ching it off. When the boilder was
coming up, they were cutting oft the
oil. These are all things that happen
when the human passions are roused.
I do not know how this conflict has
come about. I never know that there
is a human conflict in this particular
case.

So I called for the police. But they
did not want to interfere. Then I
said 1 would not leave the place be-
cause these are very costly machines
and 1f anything happened to them, we
would not have power in Delhi for
four or five years. It takeg that much
time for a station like this to be deve-
loped. I did not want Delhi to be
deprived of power for four years.

So I sat there angd told the engineers
‘do not worry; I will be here’, After-
wards, the police agreed. 1 am glad
the Deputy Commissioner of Delhi,
Shri Kapur, came and said Tt is all
right. I will take care of this’. But I
stated two conditions, that there
should be no conflict between these
two sets of people, the equipment,
whatever happens, must be kept com-
pletely safe, He gaid he will take
care of this. Under these conditions, I
left the place at about 230 am,

What I want to submit is that the
accident has occurred. This type of
aceident occurs everywhere. In fact,
in Now York State, five or six years
ago, an accideni occurred which throw
the entire State of New York—not the
New York City alone, but the entire
State of New York.—into darknesec,
and out of gear. There was complete
darkness for three to four days. One
thing has to be explained: in a great
svstem of electricity, while we are all
happy to share its benefits, we must
also be prepared to face the disadvan-
tnge that arises from it sometimes but
not always.

SHRI SHYAMNANDAN MISHRA:
Why do you lay stress on the accitlent
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when you saw the lack of co-opera-
tion?

DR. K. L. RAO: Well, what I said
was that there was an accident that
occurred. How that occurred, I do not
know. How that hag happened and so
on, has to be found from the Com-
mittee's enquiry. What I want to sub-
mit in continuation is that ir the
morning they started the machines,
and those two machines, A & B, were
started last night itself, and today we
have got three machines. These three
machines are sufficicnt for giving elec-
tricity for the whole of the city. An-
other machine is also expected to be
received. Therefore, there should be
no difficulty for the generation of
electricity for the city today.

Shri Naik said that these things do
happen now and then. It is something
cifferent from the shortage of power
that is prevalent in the country, This
is not a shortage of power. It is an
accident that has occurred, but it is a
deplorable accident no doubt: how that
has occurred I do not know. That is
why I have appointed a committee
consisting a very high technical men
including one of the military-engi-
neers also. I wanted to get them there
to have their way of thinking and so
on. This committee 1s to find out the
reasons, the causes of this accident
that has occurred and to fix the res-
ponsibility.

SHRI INDRAJIT GUPTA: May I
know the personnel of the committee?

DR. K. L RAO: They are all techni-
cal men, and so I dil not want to
waste the time of the House. But I
will certainly read it out. Mr. M.
Tatta R.., a member of the Central
Water and Power Commission; then,
Mr. Lakshmipati. These are some of
the topmost men in thermal engineer
ing. Mr. Lakshmipati is a former Chief
Engineer. Then, there is Major-Gen.
Poduva, Commander, Headquarter
Technical Group; then Mr. Joshi, the
Chief Eigineer in charge of the

APRIL 325, 1978 Power Supply in Delii 380

(Disc.)

Koradi power station. He is an ex-
tromely good engineer with the Maha-
rashtra State Eelectricity Board; and
then Mr. Sinha, Chief Engineer,
CWPC, who will be the Secretary of
the committee,

The terms of reference are, to in-
vestigate the causes of the complete
breakdown of the power supply in the
Indraprastha power station in Delhi
metropolitan area and to ascertain,
in particular, whether it was due to
equipment failure or due to failure of
the transmission system; to fix the
responsibility for such a breakdown
and to suggest the appropriate re-
media] measures of a technical nature
after examining in detail the power
station design, the switching and von-
trolling arrangements, the transmis-
sion network, in order to ensure that
such breakdowns do not recur in
future. These faults do occur in the
transmitting system and we have got
to protect our equipment and isolate
the equipmeni as fast as possible

What I submit is that so far as the
accident that has occurred yesterday
is concerned, it has nothing to do with
—(Interrutpions) Oh, I didn’t say it.
it is the 15th May. 15 days' time is
given. Now, what I say 1s, while it is
indeed extremely regrettable, thig s
one of the things that do happen. That
1s one of the accidents that may
occur anywhere at any time. So, I do
not think the House should take such
a very serious notice except to rectify
the conditions that are noticed on this
occasion and to see that the conflict
between the sets of forces that are
working in this power house is re-
solved: that conflict should be resolved.

Then, Sir, some Members were say-
ing that the V.LP. areas were lighted.
It is not like that. As I submitted,
there are two sources for power—-one
from Bhakra system and the other s
from the local thermal station. 40 per
cent of Delhi is covered by Bhakra
Power. It just happened and so it is
not a question of V.1Ps, or V.PIs
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Then, some hon. Members were ask-
ing sbout Sivasankar Committee, 1
have replied earlier, Perhaps the
hon. Members were not there at that
time. What hag happened is this.
There is an Officers’ Association here
in Delhi and the engineers had a cer-
tain grievance, as agnybody else has got
now-a-days, and they all represented.
And I appointeq a Commuttee just to
assist the local Delhi Municipal Cor-
poration. That Committee consisted of
Shri Sivasankar and two others. They
submitted their fina] report just now—
in the month of March. I immediate-
ly passed on that report to Delhi
Electric Supply Undertakings autho-
vity. They approved of the scales of
pay. Then they sent it on to the
Delhi Municipal Corporation, The
DMC., when it was put up to them,
rejected it on the ground that there
was no translation in Hindi or Urdu.
I{ must have been translated. The
hon Member yesterday was saying
that instead of translating that in
Urdu or Hindi, it should have been
done in Hindustani. Whatever it is,
it will be done in a month’s time. As
T said yesterday, the recommendations
are quite acceptable and there should
be no difficulty. I do not think there
would be any difficulty in implement-
ing that.

DR. KAILAS (Bombay South):
Whether paymeni will be made in
Hindi or Urdu?” Will that be all
right?

DR. K. L. RAO: It should be in
terms of rupees. I have gone through
the Committee’s Report. And so far
ag scales of pay are concerned, they
are quite reasonable, Whatever Shri
Sivasankar has recommended will be
given with retrospective effect.

Then Shri Indrajit Gupta made it an
occasion to say something about the
power shortage. Unfortunately he
was not available at the time of my
reply to the hon, Members in my
budget speech. I must seek your par-
don if T repeat.

Delhi (Disc.)

SHRI INDRAJIT GUPTA: I want
to ask one question about this matter.
You told us just now that you were
there last night in the late hours.
You were conscious about this ten-
sion between two sections of staff—
the engineers and the workers. Did
you also get any evidence of tension
or ill-feelings or strain between the
enginecrs and the Chairman of the
Electric Supply Undertakings?

DR. K. L, RAO: I did see that We
a1 taking necessary action to rectify
these things. That is a human psycho-
logy.

SHRI INDRAJIT GUPTA: Did jhe
engineers represent about their giev-
ance gbout the treatment given or be-
haviour of that gentleman?

DR. K. L. RAO: As 1 submitted
earlier, there was a conflict between
them, I referred the matter to the
Labour Department. With the Labour
Commissioner 1 had a discussion, He
suid that it was something connected
with the law and order. That was
what he said. Anyway, I sought his
advice to sort out the differences. At
Jeast the human relationship comes in
there. I think that is not a difficult
problem. This thing has got to be
sorted out. I am sure we will do it.
One thing ig that when there is excite-
ment, we have to ensure that the
power station being a wery valuable
one has got to be guarded. I have
taken precautions. I requested the
Military Engineers to go there to see
to it. They must have gone there by
this time, This wil] create a psycho-
logical feeling. All our operators are
there. They are extremely good boys
doing quite a good work.

oft gew w7 woAW T &
ary Fqf foar

DR. K. L. RAO: Similarly I meg to-
day a number of officers of the
C.W.P.C. ag alsp the engineers con-
cerned. They are very good. In the
Power Statlon there is one Mr. Basu,
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an extremely wvaluable type of man,
and then there is one Shrl Chopra,
Deputy Chief Enginesr whom the hon,
Member Shri Kachwai mentioned.
They are all able engineers.

SHRI SHYAMNANDAN MISHRA:
He was gheraoed

DR. K. L. RAO: Had I known it, I
would have gone there and get him
relieved. All these things came to my
notice only later on. I did not know
1t earlier. When I went tnere I want-
ed to divert their attention to the re-
pairing and bringing back of the ma-
chine to order. I encouraged them to
do that.

So far as the Delhi power station is
concerned, it is very good. The ma-
chines are very good The operators
are very fine people and their effici-
ency is good. But there is a human
conflict and that has got to be resolved
and all the tensions have to go.

SHRI SHYAMNANDAN MISHRA)}
How much power 1s available a-
against the requirement of 250 MW?

DR. K L. RAO: The power is avail-
able

SHRI SHYAMNANDAN MISHRA.
Is it available out of those five plants
or you have to divert from Bhakra?

DR K. L. RAO: Bhakra iz in such a
tight corner as it is supplying power
to Rajasthan, Punjab and Haryana.
Rut we are getting some power from
there also 3 machines have been
started and their total capacity is
about 160 to 170 MW, This is in addi-
tion io what we get from Bhakra nor-
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mally. Actually there i3 a large
amount of surplus power. But the
starting of these machines has to be
done very carefully. At 4 pun. they
were tgking a load of 100 or so aa
against 140 MW, Every half an hour
they go on increasing. They are also -
putting another machine. I do not
think there should be any difficulty at
all.

Mr. Indrajit Gupta referred to the
fact that power shortage occurs in this
country very often. I want to tell a
few facts about it. The power short-
age is a characteristic of any growing
nation. Even USSR, which has got
200 million KW of power, is short of
power. Even in USA there is short-
age of power .. (Interruptions) I wily
come nearer home. In Rajasthan the
load was 4.8 million KW hours a day
in October. In the shortage period it
increased by 2 million KW hours. In
the month of March one or two un te
went out of order. So, the shortage
was felt. This is bound to happen.

SHRI SHYAMNANDAN MISHRA:
When was the ultimatum submitted?

DR K L. RAO: I find that hon
Members are anxious to “o home to
see the lights. So, I want to submit
that so far as power system in Delhi is
concerned, it is guite sound and there
is nothing to worry about. If a cer-
tain amount of break-down occurs
like this, we cannot help it because it
is beyond us But we wil] take every
step to see that this does not recur.

1847 hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Thursday,
April 26, 1978/ Vaisakha 6, 1885 (Saka).
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